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SHRI ATAL BIHARI VAJPAYEE:
But what is the outcome? The same old
practice continues.
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I will look into it

Weasw HEIq
There is nothing.

SHRI ATAL RIHARI VAJPAYEE: You
tindly go through the proceedings of
gesterday. 1 do not want to criticise thy
Deputy-Speaker. who was in the Chair.
But Members cannot be treated like this.
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SHRI ATAL BIHARI VAJPAYEE:
Wholesale expunction! The moment we
utter the word, Chief Minisfer, it is ordered
not to record our speech. We represent
people here.
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MR. SPEAKER: I will look into this.

SHRI SATYASADHAN  CHAKRA-
BORTY (Calcutta South): I have been in-
sisting that anything said by a Member,
antil and unless it is derogatory. it can-
not be expunged, The whole naton knows
whether what a Member said is good or
bad. Wherefrom the Chair got the right
to expunge it?

MR. SPEAKER: Why don’t you under-
stand certain things?
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We have got certain rules that any
allegation which is defamatory and which
is not substantive can be expunged under
Rule 353. Otherwise. I do not expunge
it at all, not a word of it. T will look

into it,
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12.05 hrs.
PAPERS LAID ON THE TABLE

STATEMENT re. REVIEW ON AND ANNUAL

ReporRT OR  BuaaraTr  WAGON  AND

ENGINEERING Co. LTD., MUZAFARPUR FOR
1980-81

THE MINISTER OF INDUSTRY AND
MINES (SHRI NARAYAN DATT
TIWARI): I beg to lay on the Table:

(1) A copy each of the following papers
(Hindi and English wversions) under sub-
section (1) of section 619A of the Com-
panies Act, 1956:—

(i) Statement regarding Review by the
Government on the working of the
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Bharat Wagon and Engineering Com-
pany Limited, Muzaffarpur (Bihar) for
the year 1980-81.

(ii) Annual Report of the Bharat
Wagon and Engineering Company Limi-
ted, Muzaffarpur (Bihar), for the year
1980-81 along with the Audited  Ac-
counts and the comments of the Com-
ptroller and Auditor General therecon.

(2) A statement (Hindi and Engilish
versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library. See No, 4031/82].

REVIEW ON AND ANNUAL REPORT OF
....HINpDUSTAN STEEL WORKS CONSTRUC-
TIoON LD, CaLcuTrTA FOR 1980-81

T —
- THE MINISTER OF STATE IN THE
MINISTRIES OF INDUSTRY AND
STEEL AND MINES (SHRI CHARAN-
JIT CHANANA): I beg to lay on the
Table:

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(i) Review by the Government on
the working of the Hindustan Steel
works  Construction Limited, Cal-
cutta, for the year 1980-81,

(i1) Annual Report of the Hin-
dustan  Steel works Construction
Limited, Calcutto, for the year 1980-
81 along with the Audited Accounts
and the commenis of the Comptroller
and Auditor General thereon.

(2) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1)

above.

[Placed in Library. See No. LT-4032/
82].

REvVIEwW ON AND ANNUAL REPORT OF
NATIONAL ProJECTS CONSTRUCTION
CorPORATION LTD,, NEw DELHI FOR
1980-81 AND OF POWER [ENGINEERS
TRAINING SocieTy, NEw DeLmi ror
1980-81,
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): I beg to lay
on the Table.

(1) A copy each of the following
papers (Hindi and English versions)
under submsection (1) of section 619A
of the Companies Act, 1956:—

(i) Review by the Government on
the working of the National Projects
Construction Corporation Limited,
New Delhi, for the year 1980-81.

(11) Annual Report of the National
Projects  Construction Corporation
limited, New Delhi, for the year
1980-81 along with the Audited
Accounts and the commentg of the
Comptroller and Auditor General
thereon,

[Placed in Library. See No. LT-
4033/82].

(2) (i) A copy of the Annual Report
(Hindi ang English versions) of the
Power Engineers Training Society, New
Delhi, for the year 1980-81, along with
the Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Power
Engineers Training Society, New Delhi,
for the year 1980-81.

(3) A statement (Hindi and English
versions) showing reasons for dzlav in
laying the papers mentioned at (2)
above,

[Placed in Library. See No., LT-
4034/82].

AxNuAL RerorTs oF CENTRAL BOARD FOR
PREVENTION AND CONTROL OF WATER
PorrurioNn, FoOrR 1980-81, oF TaATaA
MEeMoRrIAL  CENTRE, BoMBAY FOR
1979-80 AND OF SAHA INSTITUTE OF
PHysics, CALCUTTA FOR 1979-80, ETC.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ELECTRONICS AND
ENVIRONMENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SINGH): I
beg to lay on the Table:



